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whether they will be tolerated even

at the point of creating nuisance or

behaving in a manner which is not
conducive to peaceful living. With
these words, I suport the Bill
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DEMISE OF SHRI JAWAHARLAL
NEHRU

The Minister of Steel, Mines and
Heavy Engineering (Shri C. BSubra-
maniam): Mr. Speaker, Sir I have
very grave news to announce to the
House and to the country. The Prime
Minister is no more, The light is out.

Mr. Speaker: It is the greatest
tragedy that could befall this country
at the moment. Let us pray that we
prove equal to the occasion. I must,
at this time, adjourn the House with-
out saying anything. The House is
adjourned to meet again at 11 0’Clock
tomorrow®,
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The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, the

----- 29th May 1964/ Jyaistha B8, 1886
(Saka).
*Subsequently the sitting of the House for 28th May, 1964 was cam- .

celled.
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